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con ider the construction of a yatri niwas at 
Puri ? The occupancy r tio, throughout the 
year is more than 80 per cen t. If there is 

<I no money in the 6th Five Year Plan, will he 
give special attention to this aspect and cut 
some budget from other five-star hotel or 
eight .. star hotel and spend that money for 
thi yatri niwu specially for Indian tourists 
only 1 

SHRI KHURSHBED ALAM KHAN: 
I h ve always mentioned in this House that 
the touri m in this country is not all five-
star culture. We have the lower category of 
accommodation more than five-star hotel. 

As reaards the construction of the Yatri 
Niwas at Puri, 1 am sorry. it will not be 
po ible to say anythina because we are 
making an experiment with the pilot project 
in Delhi and unless we are sure about the 
success of tbat pilot project we will not be 
abJe to extend it further. 

It is not possible for us to make any 
reservation for any particular class or parti-
cular type of people there. 

SHRI CHINT AMANI JENA : I want to 
know from the Hon. Minister the number of 
foreign tourists who come to Puri and the 
action taken by the Government to accom-
modate these foreign tourists at Puri, since 
the development of the surroundings of Puri, 
like construction of Marine Drive etc., are 
beina taken upon by the State Government 
and are being completed. So, it will naturally 
attract more foreign tourists there. So, may 
I know what action the Government is loing 
to take te accommodate those foreign tou· 
rists who are loing to visit Puri and thus 
more foreign exchanae can be earned? What 
is the programme of the Government to 
accommodate them ? 

SHRI KHURSHEED ALAM KHAN; 
In the first instance, I would like to mention 
that we maintain the statistics of foreign 
tourists on an aU India basis. It is not 
possible for us to keep those statistics on 
State-wise basis But, however, some rough 
idea we have got that about ten to fifteen . 
thousand foreign tourists do visit Puri during 
one year. As I have already mentioned, 

there is a Railway Hotel and there are otbor 
hotels also of various cate ories. Besidec. 
there is a private chain which is goilll to 
construct forty cottages for foreign tourista, 
which will provide additional accommoda-
tion for foreign tourists. 

Complaint Cell in Natlooaliled Bank. 

• .371. SHRI K. PRADHANI : Will th 
Minister of FINANCE be pleased to st te: 

(a) whether Government have set Ult 
any complaint cell for registering cases of 
refusal of bonafide loan facilities indu-
ding insisting or collateral security by 
nationalised banks ; 

(b) whether Government have extendod 
facilities for the small marginal farmen 
particularly in rural area of Orissa where 
drought situation is prevailing and financial 
position of farmers is not sound ; and 

(c) if so, tbe details regard ina the direc-
tions issued by Central Government to tho 
State Bank of India and other nationali • 
banks for grant of loans to farm" 
as well as grant of loans for setting up of 
small scale industries ? 

THE DEPUTY MINISTER IN THB 
MINISTR Y OF FINANCE (SHRI 
JANARDHANA POOJARY) : A statement 
is laid on tbe Table of the House. 

Statemeat 

Recently the Government have deci .. 
ded to set up District Level Sub-
Groups which will oversee 'tho 
grievances of the borrowers and seek redr . 
of such grievances to the extent possible. 
The Sub-Group shall consist of Lead 
District Officer. District Planning Otticer. 
Lead Bank Officer and one or two represent • 
tives of farmers cooperatives, dairy farmers· 
cooperatives. small industries' asSOCiation, 
associations of the cooperatives of artisans 
and craftsmen etc. along with one or two 
non-officials to be nominated by the State 
Government. 
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or 1983-84 the Goverament have initia-
ted a special programme for assisting small 
and marginal farmers. For this an outlay 
of. Rs. 5 lakhs per block has been vi uaJi ed. 
The programme is al 0 applicable to the 
rural areas of Orissa. 

Guideline i sued by the Central Govern· 
ment to all public ector bank for action 
whenever and whereever natural calamities 
occur include (1-) vesting adequate discre-
tionary power with branch managers 
(2) identification of beneficiaries affec-
ted by natura] calamities (3) providing assis-
tance including finance for protecting and 
rejuvenating standing crops (4) re-
pairs and ' protection of live stock sheds, 
grain and fodder storage structures 
and operations to repair pumpsets, 
motors, engines and other neces-
sary implements (5) extension of finance for 
production/raising of crops term loans for 
purchase of milch animals l7) conver-
sion of existing crop loans into term loans 
repayable over a rea onable period. Regar-
ding small scale industries the guidelines 
include (1) provisions of term loan for re-
pairs to and renovation of factory buildings / 
sheds and machinery as al 0 for 
replacement of damaged parts (2) provision 
of additional working capital finance for 
purchase of raw materials and stores where 
part/all of the raw material stocks in process-
and finish goods have been lost or damaged 
(3) placing the irregular part in the existing 
working capital advances on term loans 
basis to be repaid from future surplus (4) 
rephasing of instalments due on medium 
term loans granted to the units (5) waiver 
of application of penal interest (6) defer-
ring of interest collection. 

SHRI K. PRADHANI: Mr. Deputy 
Speaker, Sir, I congratulate the Minister for 
his repJy that a special programme has been 
initiated by the Government during this year 
with an outlay of Rs. 5 la1\.hs for each 
block. And again .. 1 would like to know 
from the Hon. Minister that the IRD pro-
gramme is there in each block since the 
last three years, and whether targets fixea 
for these blocks during the last three years 
have been achieved fully. May 1 know 
from tbe Hon . Minister what are the targets 
fixed and whether the target have beenachie-

ved, if not what advance action has been 
taken by the Government to remove the 
bottlenecks. 

SHRI JANARDHANA POOJAR Y : 
The target fixed for the IRD Programme 
iRs. 600 crore per year Th i amount is 
being made avaIlable from bank ' and al 0 
the cooperative bank. In the year 1980-81 
the amount made available from the banks 
and other c operative sector in titutions for 
this programme was Rs. 236.62 crore. In 
]981-82 we bave been able to give RsA84.62 
crores and in 1982-83 be have been able 
to give about Rs. 700 crores for this pro-
gramme . The cherne, whi h has been parti 
cularly referred (0 in the question, is upple-
mental to tbe IRD programme. In addition, 
we have provided Rs. 250 crore for this 
scheme. This has to come from the State 
Governments and al 0 the Central Govern-
ment on a fifty-fifty ba i. That is the 
budgetary allocation. 

SHRI K. PRADHANI: Mr. Deputy pea-
ker, Sir, it appears from Press reports that 
the Goverament have issued instructions to 
the Nationalised Banks not to insist on 
securities-upto Rs. 5,000/-. May know from 
the Hon. Minister whether these guideline 
are being implemented, if not to what extent. 
And further according to the IRD Pro-
gramme we have to advance up to Rs. 
10,000/- . What the procedure that 
i being adopted to advance more tban 
Rs. 5,000/- . to those who have not got any 
security or any landed property'! 

SHRI JANARDHANA POOJARY 
The ecurity n rm has been relaxed. Now, 
upto Rs. 5000/- no security i required. The 
only security is the asset created out required 
of the loan received from the bank Upto 
R s. 1000/- demand promissory note IS suffi-
cient. Even the Finance Minister has made 
it clear in the regional consultative com-
mittee meetings and al 0 on the floor of the 
House that if there is any violation it will 
not be tolerated and proper action will be 
taken . If ther~ is any specific instanC\;, that 
could be brought to the notice of the Go-
vernment so that proper action can be taken. 

SHRI E. BALANANDAN: Due to 
restrictions imposed by .. the Re erv~ Bank. 
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loans are not given again t gold ornaments •. 
This has created a very serious situation. ' 
Due to this in every area, particularly in 
Kerala, 

There is mushroom growth of private 
financial agencies. {.- Kerala, tbey are called' · 
"blade" companies. They offer 30 to 50 
per cent interest for investment and charge 
100 to 200% interest for loans. So, in this 
way, on paper these companie re cutting 
the throats of the borrowers. This has 
created lot of problems for the people. Will 
the Hon. Minister see that loans are given 
by pledging the gold ornaments and that 
some steps will be taken to curb the activi-
ties of the private financial agencies which 
are coming up like mushrooms? 

. 
SHRI JANARDHANA POOJARY 

The loans from the banks could be given 
only for productive and viable schemes. 
As I said, upto R~. 5000/- no security 
is required. So far as pledging of gold is 
concerned, upto Rs. 5000/- it is not n~e8-
sary at all and no Bank: Manager can insist 
on that. 

SHRI RAM PYARE PANIKA : It has 
been b~ought to our notice that due to the 
non-cooperation of scheduled banks in back- ' 
ward areas, the target of IRD Programme is 
nol being ancheved. The target of the Govern 
ment was to raise 600 families per block 
above the poverty line. Is the Government 
going to fulfill the backlog in the next year? 

THE MINISTER OF FINANCE 
(SHRI PRAN AB MUKHERJEE) , 
Ip regard to the target in financial terms, 
my colleague has given the picture. Even in 
terms of physical number in 1982-83 the 
target was 30 lakhs beneficiaries, but actual1y 
it has been 34.45 Jakhs. It is true that in 
first two years of the Plan the pro-
gramme did not pick up becau e of the fact 
that the institutional arrangement which 
ought to be provided at the grassroot level, 
was not there The State Governments 
took some time to provide the instituational 
support. We shall have to keep in mind 
that in a block 600 families are to be identi-
fied. It is a big job. Simply one Bank 
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M na~r or two or three of his ,staff cari!- ,; 
not do it. Normally, viable projeots and'; 
programmes should be readily available at: 
the cell. 

L 
For that the concept of District Rural. 

Development Agencies ough t to be created. 
All these things took some time. Now the 
latest report that we are getting is that 
the scheme is. pjcking.up. In re,gard lo mako! 
up the backlog and to move forward so 
far as this scheme is concerned, we will 
do our best and resources would not be 
the constraint fOT implementing the IltOB 
programme. 

J!ol) "{Tqr~al"( mf'!!ft ~e'.l~ ~ , •. 

~lfT l1Tif'lTlf Jj~T lfQ:~ iltfTif ~ ~. 

Cfi?:1T fcfi ~ ~~ ~Cfl1"( ctt ~P«1 ' fi:n;ft 
~ fcfi Gf'Cfi ~ Cfi\ifl if@ ' ~~ GfffiT f~ ~ 
Cfii Cf6'~ 'fiT 'lTf'rn \ifTU ~ mt ~ 

~ 

~ I CflfT ~~ «sf'i:T it ~ ~ it; lfl+'ftq I 

~~~ jI.~T If)~ m i3ff ~ df,rqSf)) efiil 
f~lfff Cf~ ~i3fT ~? arq~ ~T ~ 0) 
"3'~~T ~ CflfT ~ ar'h: ~~ f~{1 fij ~ if 
~ m ~ft m~T~ efi'f ~ mfCf\' ~ 
~Q: CfiT ST~l~~f an~ ~~ CfiT \ifT ~~ J 

SHRI JANARDHANA POOJARY: 
We have received complaints fr dUferen, ' 
quarters regarding the non-implementatioQ 
Q( IRDP programmes and some malpraer 
tices adopted by them. That is hy t~Q ' 
flon. Finance Minister .sent Br Jotter on 3r4 
August 1983, requesting the State , Govern~ I 

ments to set up ad,isory committees at 'tb,e 
block level consisting of representatives of I 
the people, non-officials, . M~As, BDO~ : 
Branch Officer of the concerned bank etc .• I 
Those people will be monitoring the imple- I 

mentation of the programme. So far as the I 

complaint of the Hon. Member is concerned, I 

if a separate notice is given, I will look into " 
it and take appropriate action. ' 

SHRI PRANAB MUKHERJEE: I I 
wou\<.\ seek the co-operatlon of the Hon:1 
Member, whose party has a tremendou II 

, I 
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inftaence' 0 tb bank employees, to appeal 
te the employecl to be a little motivated 
aad r pond to the need of the hour. 

MR. DEPUTY SPEAKER: You can 
.xtend unconditional co-operation. 

SHRI SATYASADHAN CHAKRA· 
M>RTY : Let the Hon. Mini.ter start with 
his own party. 

SHRI NAWAL KISHORE SHARMA: 
In spite of the many pronouncements of the 
Finance Minister to help the small-scale 
sector, the fact is that the marginal, small and 
medium farmers are suffering a lot because 
of the unsympathetic attitude sometimes 
adopted by the local manager and also be· 
oause of the tendency of corruption coming 
up among the bank employees. In the light 
of this, may 1 know whether the target 
fixed for advance to the small-scale and 
cottage industry sector bas been fulfilled by 
the banks and, if not, what steps the 
Government are taking in this direction ? 

SHRI JANARDHANA POOJARY: I 
presume the Hon. Member is referring to 
the priority sector. We have been able to 
reach the target in the priority sector. 
Before nationalisation , banks were able to 
live to the priority sector Rs. 441 croTes. 
Today we are giving them Rs. 11,300 erores. 
By March 1985 we wm reach our target of 
-40 per cent of the total advance being to the 
priority sector. Further, apart from lRD 
and DRl scherr:e, for small farmers and 
marginal farmers we have jntroduced the 
new scheme. Under this new scheme also 
o far as the rural sector is concerned. we 

are going to help the small farmers and 
marginal farmers and we are going to reach 
the target and it is our commitment to the 
people of this country and this commitment 
is given through this House. 

"It ~~ ifT~l~ur iilfllfT : ~?fT Jf~)~ 

it iTm<rr & ~ iifT sn~T'i (ifrfTl{T iT'lT ~ 

cmitl f~~ qij"T +iT ~ffiC Cfi<: f~~T iflrT ~ I 
tij' rn q-e- CfiT fq~ur fCfi~ SJCfin: ~T, 

~1 ~ 1fiTtri;r~lf'f 1ft em ~, wttr 
znG1 '11 arlft' ~~ ifi emf ~ ~ I arrcA 
~T ~ Al ~ qffi ~q;r ~Cfi ;f'ifi 1l~~ 
~T t \if) Cf;llf lfiT ~~T ~ ~ rrnrr ~ I 

~ it I" '\~ ~ ~9ifT ~ID ~ Ai mm 
IfiT ~) ~ ~ arnntft ~ fin;r ~, ~ 
~O{"" it ~~r:ql~ ~ tT, ~ Cfl1 
~ « ~ ~~ ~ ij" , ~ ft;~ 

arm ~ ~~ ~ lJOff ifi~ ~ \jf) 

emf ctil:T ~ ~ ~~ ~ fTO'i CfiiT ~ 'IU 
~ \ifTtl;1TT 6''" ~ C5f~ lfll ~ CflfT ~iT ? 

SHRI PRANAB MUKHERJEE: Sir. 
the Hon. Member has not understood . 1 
mentioned the word 'DRDA' which is a 
permanent institution . The District Rural 
Development Agency is tbe institution 
entrusted with the work of identification. 
Definitely at the district level it cannot be 
done. The Block Development Officers with 
tbe cooperation of the pancbayats or at the 
appropriate level are doing it. Therefore, 
what I wanted to point out is that with 
tae establishment of the institution and 
coordination at various levels. it took some 
Hme. That is why. at tbe initial stage the 
programme d i~ not pick up, but in 1982-83, 
both in financial terms and in phy ical num-
ber we have not only reached the target, but 
we have surpassed the target a little. I gave 
the figure- 30 la1chs was the taraet and 
34.45 lakhs was the achievement. 

SHRI LAKSHMAN MALLICK: Siry 

I congratulate the Government for seuin 
up district level sub-group which will help 
the small and marginal farmer for gettinl 
If)ans from the banks. 

As regards the DRDA programme. the 
beneficiari s could not get proper help from 
the banks and the proper identification of 
small and marginal farmers is not done. 
The block level officers are all taking for 
granted the identification of beneficiari 
done by the DRDA Director. But the 
Director of DRDA is not taking interest 
in the selection of beneficiaries. So. how 
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can the beneficiaries take advantage of the 
loans? The Blocks have enormous work. 
They should not be entrustecl with the 
DRDA programme. The Director, DRDA, 
should take an care of the beneficiaries. 
May I know tbe reaction of tbe Government 
to this? 

SHRI PRANAB MUKHERJEE : Sir, 
there is a little confusion. I would like to 
c1arify on tbis. 

So far as the IRDP is concerned, the 
concept is that the weakest of the weak will 
be identified. Therefore, in each block 600 
fam ilies are to be identified. The total 
number of families to be identified in a year 
is 600. So far as tbe small and marginal 
farmers are concerned, they may come with-
in the category of tbe weakest 0 f tbe weak. 
Therefore, a situation actually cropped up 
that so far as the relatively amuent farmers 
are coacerned, they can be taken care of 
by the normal commercial banks. So far 

the weakest of the weak are concerned, 
they can be taken care of by the IRD 
Programme gradually, at the rate of 600 
families per Block per year. But the small 
and marginal farmers scheme which was 
prevailing was abandoned. That is why, 
in the current year's budget we have intro-
duced the scheme of Rs. 250 crores -
Rs. 125 crores are to come from the 
Government of India and an equal amount 
is to come from the State Governments 
which will be earmarked for the small and 
marginal farmers' programme. 

In regard to agency I do agree with the 
Hon. Member that agencies at the block 
Jevel, at the sub-divisional level or taluka 
level or at the district level are. to be 
strengthened not only to identi fy the bene-
ficiaries and ensure disbursement of funds, 
but also to see that the schemes are imple-
mented properly and the persons actually 
come above the poverty lin e. 

Repayment of LoaDS Ad,anced by Baau 
UDder IRD Proaramm. 

*372. SHRI B.V. DESAI: 

SHRI BALASAHBB VIKHB 
PATIL: 

Will the Minister of FINANCB be 
pleased to state : 

(a) whether it is a fact that the Resen. 
Bank of India has expresse4 
unhappiness over the present posi. 
tion of repayment of loans advance4 
by banks under Integrated Rurld 
Development Programme; 

(b) whether the banks have expressed 
their anxiety that unless the ro-
payment position improves,. their 
liberal approach of not asking for 
security may have to be changed; 
and 

(c) if so, what steps Government 
propose to take to improve the 
position so that the progr s now 
being made in the IRDP do Qot get 
set back? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF FINANCE (SHRI JANAll .. 
DHANA POOJARy): (a) to (c) Stamment , 
is laid on the Table of the Housc. 

Stat .... 

The data reporting system does not separa- I 
tely yield information relating to repayment I 

of loans advanced by banks under Integrated I 

Rural Development Programme. However, 
the Government and the RBI and the bank. ': 
are concerned over the low recovery position 
of the banks dues. According to avail· 
able information recovery position of Sche-
duled Commercial Banks viz-a-viz direct ~ 
agricultural advances which includes IRDP I, 
advances is as under :-




